
   
 

 

   
 

        
      

      

       

         
 

   
 

    

    

    

   
  

  

    



ORDER

cP 180/241-242 & 244l NCLT/M8/MAH/ 2017

Learned Representative of both sides are present' From the side of the Petitioner a

Rejoinder has been served by hand in the Court to the Learned ffH"'"qlIL-
Respondent. The Respondent stated that the compliance as per 

rra 
2"1' 2'2 and 2'3^

are either ln operation or stand complied with. Pleadings are nottompleted More over

both sides respectively want to challenge the claims of the either side by filing

amendment petition and by filing counter application on the question of

Maintainability. All these questions shall be heard on the next date of hearing'

Adjourned 8-09- 017 .

M.K. SHRAWAT
Member (Judicial)

TULA MOHAN
Member (ludicial)
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